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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (CGivil) No(s).28473/2011

(From the judgenent and order dated 07/10/2011 in
No. 9485/ 2011 of The H GH COURT OF GUJARAT AT AHVEDABAD)

M S. K. MANDAL SANCHALT MSKM B. ED COLLEGE Petitioner(s)
VERSUS
NATI ONAL COUNCI L FOR TEACHER EDUC. & ORS Respondent (s)

(Wth appln(s) for exenption fromfiling c/c of the inpugned
Judgment and prayer for interimrelief)

WTH SLP(C) NO 28528 of 2011

(Wth appl n(s) for exenption fromfiling c/c of the inpugned
Judgment and prayer for interimrelief and office report)
SLP(C) NO. 28705 of 2011

(Wth appln(s) for exenption fromfiling c/c of the inmpugned
Judgnment and prayer for interimrelief and office report)
SLP(C) NO. 28705 of 2011)

Date: 17/10/2011 These Petitions were called on for hearing
t oday.

CORAM :
HON BLE DR JUSTI CE B. S. CHAUHAN
HON BLE MR JUSTI CE A K. PATNAI K

L. N. Rao, Adv.

K. V. Vi shwanat han, Sr. Adv.
Ni khil Goel, Adv.

Prat eek Y. Jasani, Adv.

s. Naveen Goel, Adv.

Mar sook Baf aki, Adv.

For Petitioner(s)

szs333%

For Respondent (s)
UPON hearing counsel the Court made the follow ng
ORDER
SLP(C) NO. 28705/ 2011
Learned counsel for the petitioner subnmits that
2
the finding of fact recorded by the High court in
paragraph 8 of the judgnent does not apply in so far
as the petitioner Institution nanely Uma Educati onal
Tr ust sachalit B. Ed. Col | ege was concer ned because
there had been no inspection report in its case. In

view of this, |earned counsel for the petitioner seeks



to withdraw the SLP reserving liberty to approach the
H gh Court for clarification of the order.

The Speci al Leave Petition is accordingly
di snmissed as withdrawmn with liberty to nmove the High
Court for appropriate relief.
SLP(C) NO. 28528/ 2011 & 28473/ 2011

| ssue notice returnable in 10 days.

In addi tion to t he nor mal node of servi ce,
dasti service is permtted.

List the matters on 4.11.2011.

Status quo as on today.

(O P. Sharma) (MS. Negi)
Court Master Court Master



